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Supreme Court [24]
Bappa Barai v. Union of India, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1597

Bindu Kapoor v. Mamta Binani, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC
1591

BKR Capital Pvt. Ltd. v. CIT, (J.B. Pardiwala and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 1609

Chetan Cabletronices Private Limited v. Union of India, (Dipankar Datta, Satish Chandra Sharma and
Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC 1610

CIT v. Collector, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine SC 1608
CITv. Pancard Clubs Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 1589
Gopi v. State, (Manoj Misra and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1599

Harish Wadhwani v. Directorate General of GST Intelligence (DGGI), (Rajesh Bindal and Vijay
Bishnoi, JJ.), 2026 SCC OnLine SC 1603

Hemant Kumar v. State of Haryana, (Manoj Misra and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC
1600

llaben v. State of Gujarat, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1595

Indo Engineering Works v. Rashtriya Ispat Nigam Ltd., (J.B. Pardiwala and K. Vinod Chandran, JJ.),
2026 SCC OnLine SC 1593

Kanad Saha v. State of W.B., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
1596

M.M. Traders v. State of U.P., (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1607
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New India Assurance Co. Ltd. v. Louis Dreyfus Commodities India (P) Ltd., (Sanjay Karol and N.
Kotiswar Singh, JJ.), 2026 SCC OnLine SC 1601

Prashanth Kumar Poddaturi v. State of Telangana, (J.B. Pardiwala and Vijay Bishnoi, JJ.), 2026 SCC
OnLine SC 1604

Rajmani Securities Pvt. Ltd. v. CIT, (Sandeep Mehta and N.V. Anjaria, JJ.), 2026 SCC OnLine SC
1611

Rishi Malhotra v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC
1602

Rony Mondal v. Enforcement Directorate, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC
OnLine SC 1605

Tata Steel Ltd. v. Union of India, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1590

Ujaas Energy Ltd. v. W.B. PDC Ltd., (Dipankar Datta and Augustine George Masih, JJ.), 2026 SCC
OnLine SC 453

Unicon Engineers v. Super Steam Boiler Engineers (P) Ltd., (J.B. Pardiwala and K. Vinod Chandran,
J1.), 2026 SCC OnLine SC 1594

Union of India v. Income Tax Gazetted Officer Assn., (Aravind Kumar and Prasanna B. Varale, 1J.),
2026 SCC OnLine SC 1606

Utkarsh Enterprises v. Union of India, (K.V. Viswanathan and Arun Palli, JJ.), 2026 SCC OnLine
SC 1598

X5 v. State of U.P., (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC OnLine SC 1592

Allahabad High Court [2]

Agrim Wholesale (P) Ltd. v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8165
RC Sales & Services v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 8488

Andhra Pradesh High Court [1]

Vikram Solar Ltd. v. Commr. of Central Tax, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025
SCC OnLine AP 4608

Bombay High Court [210]

A.R. Sulphonates (P) Ltd. v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC
OnLine Bom 5991

Aadarsh Umesh Kolekar v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 8977

Abdulgapr Maktumsab Hudali v. Sardar Mohammad Pathan, (M.M. Sathaye, J.), 2026 SCC OnLine
Bom 8948

Aditya Chandrashekhar Barokar v. Scheduled Tribe Caste Certificate Scrutiny Committee, (Urmila
Joshi Phalke and Nivedita P. Mehta, JJ.), 2026 SCC OnLine Bom 9063

Ajantha Coop. Housing Society Ltd. v. Competent Authority & District Deputy Registrar Coop.
Societies, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 9083

Ajay Dilip Gosalia v. Union of India, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC
OnLine Bom 9074

Ajinkya v. State of Maharashtra, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 9171
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Akshat Coop. Hsg. Soc. Ltd. v. Arun Madhav Phaltankar, (Sandeep V. Marne, J.), 2026 SCC OnLine
Bom 9048

Akshay Mahaling Gadade v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom
8967

Akshaya Anil Gorle v. Council for Insurance Ombudsmen, (Manish Pitale and Shreeram V. Shirsat,
1J.), 2026 SCC OnLine Bom 9076

Amber Croft Coop. Housing Society Ltd. v. Ashish Parthasarthy, (Sharmila U. Deshmukh, J.), 2026
SCC OnLine Bom 8946

Amol v. State of Maharashtra, (Urmila Joshi-Phalke and Nivedita P. Mehta, JJ.), 2026 SCC OnLine
Bom 8988

Anant v. Prakash, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 9104

Aniket Ananda Kamble v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnlLine Bom 8970
Ankush Gajanan Sultane v. Stat of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 8991
Anthony Eulogius Pinto v. Eugene Cajetan Pinto, (Jitendra Jain, J.), 2026 SCC OnLine Bom 9031
Aryan Sanjay Shelar v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom 9002

Ashiwini Sahakari Rugnalaya Ani Sanshodhan Kendra Niy v. State of Maharashtra, (Vrushali V.
Joshi and Sandesh D. Patil, JJ.), 2026 SCC OnLine Bom 8960

Ashiwini Vikrant Gudghe v. State of Maharashtra, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom
9075

Ashok Gangaram Shet v. Narayan Gangaram Shet, (Gauri Godse, J.), 2026 SCC OnLine Bom 9027

Asia Agro v. Punjab National Bank, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC OnLine Bom
9097

Asif Shaukat Qureshi v. Ajay Nanathi, (Ravindra V. Ghuge, A.C.J. and Gautam A. Ankhad, J.), 2026
SCC OnLine Bom 9106

B.N. Gamadia Parsee Hunnarshala Trust v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.),
2025 SCC OnLine Bom 5976

Babasaheb Laxman Chaware v. State of Maharashtra, (Milind N. Jadhav and Nandesh S. Deshpande,
J1.), 2026 SCC OnLine Bom 9080

Bablu Dukhbandhu Sahoo v. State of Maharashtra, (Shivkumar Dige, J.), 2026 SCC OnLine Bom
8939

Bagiya Hotel/Restaurant v. Collector Amravati District, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026
SCC OnLine Bom 9059

Bansidhar Gupta v. State of Maharashtra, (Urmila Joshi-Phalke and Nivedita P. Mehta, JJ.), 2026
SCC OnLine Bom 8990

Behram Merwaji Sethna v. AVA Jamshed Lalkaka, (Abhay Ahuja, J.), 2026 SCC OnLine Bom 9032
Bherulal Sohanlal Jat v. State of Maharashtra, (M.W. Chandwani, J.), 2026 SCC OnLine Bom 8984
Bhojraj v. Mahavir Marwadi School Society, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 9050

Capgemini Technology Services India Ltd. v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.),
2025 SCC OnLine Bom 5996

Carola Liset Bolivar Bejarano v. Union of India, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom
9065

Chandrasingh Borade v. Divisional Joint Registrar, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom
9064
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Chief Executive Officer v. Bhaskar Devidas Wankhede, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom
9110

CIT v. Avinash B. Jaising, (G.S. Kulkarni and Aarti Sathe, JJ.), 2025 SCC OnLine Bom 5987

CIT v. Capgemini India (P) Ltd., (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC OnLine Bom
5970

CIT v. IPSOS Reserach (P) Ltd., (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC OnLine
Bom 5982

CIT v. J. Kumar Infraprojects Ltd., (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC OnLine Bom
5985

CIT v. Milestone Real Estate Fund, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC
OnLine Bom 5997

City of Nagpur Corpn. v. Rashtriya Nagpur Corpn. Employees Assn., (Rohit W. Joshi, J.), 2026 SCC
OnLine Bom 9112

D.P. Jain & Co. Infrastructure (P) Ltd. v. Visweswaraiah Constructions, (Rohit W. Joshi, J.), 2026
SCC OnLine Bom 8953

Dakuben Saremalji Sancheti Nadol Charitable Trust v. CIT, (B.P. Colabawalla and Amit S.
Jamsandekar, JJ.), 2025 SCC OnLine Bom 5998

Dhananajay Vithal Panhalkar v. State of Maharashtra, (Milind N. Jadhav and Nandesh S.
Deshpande, JJ.), 2026 SCC OnLine Bom 9081

Dhanwantari Charitable Sanstha v. State of Maharashtra, (Vrushali V. Joshi and Sandesh D. Patil,
J1.), 2026 SCC OnLine Bom 8961

Dhiraj Manohar Jaisingpure v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom
9020

Digital Storm v. Superintendent (CGST), (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC OnLine
Bom 5978

Dipak Shantaram Arakhrao v. State of Maharashtra, (Anil L. Pansare and Rajnish R. Vyas, JJ.), 2026
SCC OnLine Bom 9044

Dipti Enterprises v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC OnLine Bom
5971

Dnyandeo S. Patil v. State of Maharashtra, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 9006

Dnyaneshwar Sakharam Podhade v. State of Maharashtra, (Y.G. Khobragade, J.), 2026 SCC OnLine
Bom 8973

Dy. Secretary, Rural Dev. & Water Conservation v. Namdeo Nathu Zingade, (Sandeep V. Marne, J.),
2026 SCC OnLine Bom 9067

Elevar Digital Infrastructure (P) Ltd. v. Shankarlal Bhagwatiprasad Jalan, (Rohit W. Joshi, J.), 2026
SCC OnLine Bom 9095

Engipress Industries Ltd. v. Kontey Securities, (A.S. Gadkari and Kamal Khata, JJ.), 2026 SCC
OnLine Bom 8947

Euro Pacific Securities Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC
OnLine Bom 9038

Financial Technologies (India) Ltd., In re, (Manish Pitale and Manjusha Deshpande, JJ.), 2025 SCC
OnLine Bom 6659
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Florida Solvent (P) Ltd. v. Superintendent Range 1l Thane, (M.S. Sonak and Advait M. Sethna, JJ.),
2025 SCC OnLine Bom 5977

Gajanan Eknath Mhatre v. State of Maharashtra, (Shivkumar Dige, J.), 2026 SCC OnLine Bom 8942

Gajanan v. New India Assurance Co. Ltd., (Sushil M. Ghodeswar, J.), 2026 SCC OnLine Bom 8954

Ganesh Rajendra Gode v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom
8950

Gangadhar Maruti Kotwal v. Savitrabai, (Gauri Godse, J.), 2026 SCC OnLine Bom 9028

Geetabai Pandurang Gangurde v. State of Maharashtra, (Sandeep V. Marne, J.), 2026 SCC OnLine
Bom 9113

Ghatge Patil Industries v. State of Maharashtra, (Suman Shyam and Advait M. Sethna, JJ.), 2026
SCC OnLine Bom 9088

Gulabdas International Trading LLP v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.),
2025 SCC OnLine Bom 5992

Gurunanak Dairy & Sweets v. Union of India, (Ravindra V. Ghuge, Acting C.J. and Gautam A.
Ankhad, J.), 2026 SCC OnLine Bom 9410

Haryjit Kaur Kohli v. Parmvir Developers LLP, (Abhay Ahuja, J.), 2026 SCC OnLine Bom 8965

Heena v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC OnLine Bom
9091

Horrnaz Cawasji Engineer v. Mehemosh Pirojshah Fitter, (Arif S. Doctor, J.), 2026 SCC OnLine
Bom 8952

Imran Khan Shamsher Khan v. State of Maharashtra, (Y.G. Khobragade, J.), 2026 SCC OnLine Bom
8982

Isha Pandey v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine Bom 8951
Jaikumar v. State of M.P., (Pravin S. Patil, J.), 2026 SCC OnLine Bom 9000

Jalgaon Peoples Coop. Bank Ltd. v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC
OnLine Bom 9049

Janmanch v. Nagpur Municipal Corpn., (Urmila Joshi-Phalke and Nivedita P. Mehta, JJ.), 2026 SCC
OnLine Bom 9024

Janseva Shikshan Sanstha v. State of Maharashtra, (Milind N. Jadhav and Nandesh S. Deshpande,
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Rajgreen Infralink LLP v. CIT, (A.S. Supehia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 5789
Sajjad Salimali Bhimani v. State of Gujarat, (Nikhil S. Kariel, J.), 2025 SCC OnLine Guj 5775

Setu Joy (P) Ltd. v. State of Gujarat, (A.S. Supehia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj
5776

Siemens Ltd. v. Union of India, (A.S. Supehia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj 5778

Tapi Ready Plast v. State of Gujarat, (A.S. Supehia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj
5784

Virani Metal Industries v. State of Gujarat, (A.S. Supehia and Pranav Trivedi, JJ.), 2025 SCC
OnLine Guj 5796

Vivaansh Edutech (P) Ltd. v. CIT, (A.S. Supehia and Pranav Trivedi, JJ.), 2025 SCC OnLine Guj
5798

Himachal Pradesh High Court [18]
Aahi Chand v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 5140
Asha Rani v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 5142

Ashish Kumar Pathania v. HPSEBL, (G.S. Sandhawalia, C.J. and Bipin Chander Negi, J.), 2026 SCC
OnLine HP 5131

Ashwani Kumar v. Madan Thakur, (Sandeep Sharma, J.), 2026 SCC OnLine HP 5136
Beli Ram v. Rachna, (Romesh Verma, J.), 2026 SCC OnLine HP 5143
Biasa Devi v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 5141

Friends Alloys v. Union of India, (Vivek Singh Thakur and Sushil Kukreja, JJ.), 2025 SCC OnLine
HP 8168

J.B. Rolling Mills Ltd. v. Union of India, (Vivek Singh Thakur and Sushil Kukreja, JJ.), 2025 SCC
OnLine HP 8179

Koullan Devi v. Gurdittu, (Romesh Verma, J.), 2026 SCC OnLine HP 5133
Om Prakash v. Vidya Sagar, (Romesh Verma, J.), 2026 SCC OnLine HP 5130
Pawan Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 5139

Rekha Devi v. State of H.P., (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2026 SCC OnLine HP
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State of H.P. v. Roshan Lal, (G.S. Sandhawalia, C.J. and Bipin Chander Negi, J.), 2026 SCC OnLine
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Sumit Kumar v. State of H.P., (G.S. Sandhawalia, C.J. and Bipin Chander Negi, J.), 2026 SCC
OnLine HP 5135

Surinder Sharma v. State of H.P., (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2026 SCC OnLine
HP 5138
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Jammu and Kashmir High Court [8]
Kounsar Nisar Bakshi v. Union Territory of J&K, (Shahzad Azeem, J.), 2026 SCC OnLine J&K 594
Mohd. Qasim v. State (UT of Jammu & Kashmir), (MA Chowdhary, J.), 2026 SCC OnLine J&K 595
Mohd. Shafi Reshi v. Union Territory of J&K, (Shahzad Azeem, J.), 2026 SCC OnLine J&K 596
Ramandeep Singh v. State (UT of J&K), (Rajesh Skehri, J.), 2026 SCC OnLine J&K 592
Sheetal Deviv. State (UT of J&K), (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 598
Shiv Kumar v. Rakesh Minhas, (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 593

Ukas Goods Carrier v. State (UT of J&K), (Sanjeev Kumar and Sanjay Parihar, JJ.), 2025 SCC
OnLine J&K 1394

Vaishali Choudhary v. Union Territory of J&K, (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 597

Karnataka High Court [2]

Commr. of Cus. v. Vaibhav International, (S.G. Pandit and T.M. Nadaf, JJ.), 2025 SCC OnLine Kar
31239

Vaibhav International v. Commr. of Cus., (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 9824

Kerala High Court [12]
D. Chandran v. S. Anilkumar, (A. Badharudeen, J.), 2026 SCC OnLine Ker 9899

Managing Committee of Pala Marketing Coop. Society Ltd. v. Aleykutty, (Gopinath P., J.), 2026 SCC
OnLine Ker 9904

Manoj v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 9897

Matsyafed v. Shibu P.C., (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine Ker
9902

Mini v. State of Kerala, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC OnLine Ker 9906
Mohd. Koya K. v. State (UT of Lakshadweep), (T.R. Ravi, J.), 2026 SCC OnLine Ker 9905
Prof- M K. Sanoo v. State of Kerala, (T.R. Ravi, J.), 2026 SCC OnLine Ker 3418

R. Anil Kumar v. Sree Sudheendra Medical Mission, (Syam Kumar V.M., J.), 2026 SCC OnLine Ker
9900

Sibu John v. State, (A. Badharudeen, J.), 2026 SCC OnLine Ker 9898

Soniya David v. Indian Oil Corpn. Ltd., (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC
OnLine Ker 9901

Thajudheen A. v. State, (V.G. Arun, J.), 2024 SCC OnLine Ker 7891

Vastyan v. State of Kerala, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine Ker
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Madras High Court [210]

A. Alagumuthu v. Equitas Small Finance Bank Ltd., (S. Srimathy and R. Vijayakumar, JJ.), 2025
SCC OnLine Mad 25642

A. Einsteenrupan v. Additional Chief Secretary, (S. Srimathy and R. Vijayakumar, JJ.), 2025 SCC
OnLine Mad 25609

A. Krishnaveni v. Collector, (S. Srimathy and R. Vijayakumar, JJ.), 2025 SCC OnLine Mad 25662
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A. Parthasarathy v. Union of India, (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC
OnLine Mad 25724

A. Rajaguru v. State, (P. Vadamalai, J.), 2025 SCC OnLine Mad 25603
A. Ravi v. Commissioner of Police, (P. Vadamalai, J.), 2025 SCC OnLine Mad 25688

A.B. Manimaran Dr. v. State of T.N., (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC
OnLine Mad 25721

A.S.J. Annakumar v. Collector, (S. Srimathy and R. Vijayakumar, JJ.), 2025 SCC OnLine Mad 25670
Abhijith v. District Revenue Officer, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25658

Adhoc Committee Ondipudursunnathjamath Pallivasal and Khabarasthan waqfv. S. Rasool Ahmed,
(N. Senthilkumar, J.), 2025 SCC OnLine Mad 25555

Akilambal v. Collector, (S. Srimathy and R. Vijayakumar, JJ.), 2025 SCC OnLine Mad 25631
Amaran v. State, (P. Vadamalai, J.), 2025 SCC OnLine Mad 25560

Ambika v. Collector, (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC OnLine Mad
25712

AN. Rohith v. Union of India, (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC
OnLine Mad 25722

Anthony Raj v. Collector, (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC OnLine
Mad 25717

AP International v. Ulka Shah, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 25556
Aruna v. State, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 25586

Arunagiriv. Collector, (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC OnLine Mad
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Ayyaluammal v. Collector, (S. Srimathy and R. Vijayakumar, JJ.), 2025 SCC OnLine Mad 25678
B. Rajeswari v. Sub Registrar, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 25613
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Balakrishnan v. State, (P. Vadamalai, J.), 2025 SCC OnLine Mad 25579
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C.S.1. Kanyakumari Diocese v. P. Arul Ananth, (M. Dhandapani, J.), 2025 SCC OnLine Mad 25580
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Chandraprakash v. Collector, (G.R. Swaminathan and V. Lakshminarayanan, JJ.), 2025 SCC
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